Annexure 8

Name of the corporate debtor: RBEP Entertainment Private Limited (In CIRP)

Date of commencement of CIRP: 14-10-2025

List of Creditors Updated on: 02-03-2026

List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in Rs.)

Details of claim received Details of claim admitted
oo moune| Aot
Sl Name of Amount Amount | Whethe Yo _°f of dli,es that Amount of claim | Amount of claim | Remarks, if
No creditor Date of Amount of claim Nature of covered by covered r voting continge ! not admitted under verification any
. Amount claimed . . . share in lai may be
receipt admitted claim security by related . nt claim toff
X ” CoC, if seto
interest guarantee | party? applicable
. The Claim is
1 |REP Plrfi?;t“’“s 23-10-2025 | %24,62,04,104.00 - - - - No - - - - | 224,62,04,104.00 under

verification.
Black Magi The claim has

2 | 2CKaBIC 1 0g-11-2025 | ¥1,28,67,410.32 - - - - No - - - | 21,2867,41032 20.00 not been

Films Limited .

admitted.

Securities The claim has
3 | Exchange Board| 06-01-2026 %28,31,95,415.00 %28,31,95,415.00 - - - No - - - - 0.00 been
of India admitted.
Total X 54,22,66,929.32 | X 28,31,95,415.00 - 0.00 0.00 - 0.00 0.00 0.00 %1,28,67,410.32 | X 24,62,04,104.00

Note: The claims have been admitted based on the documents and information submitted by the respective claimants. Further, the Resolution Professional has yet to receive certain information and documents from the

Suspended Board of Directors. Accordingly, the amounts admitted are subject to change or modification upon receipt and verification of the additional information and documents from the Suspended Board of]
Directors.




